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[Secretary.]

held on the 14th February, 1961, has
adopted the following motion ex-
tending the time for presentation of the
Report of the Joint Committee of the
Houses on the Maternity Benefit Bill,
1960:—

MOTION

'That the time appointed for the
presentation of the Report of the
Joint Committee on the Bill to
regulate the employment of women
in certain establishments for certain
periods before and after childbirth
and to provide for payment of
maternity benefit to them, be
extended up to the 17th February,
1961'."

MOTION OF THANKS ON
PRESIDENT'S ADDRESS—
continued.
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ot @1 &, forrdy wife Sraaaadi 1)
AT o a% gw frodreor £ 39 w3
aF 7Y TGF A a9 qF ZH {7 G B
qfr Feze wodr wifgd fe o ad
afefeafa §, it atwm M=t & s
Fau dmrd ¥ a4 "7 F e Adr
& freg wifa w1 s o af A
3% fad FmEer §ae T aw o
ag frgas a0 3 )

Ay, 41 wroen 7 &Y fw fe
q1 fr g waraiew w=afa % wiy-
W ¥ Aga @7 Al 0 | AEL
¢ W fae I 3, IAF A
# oft g mfer TTa star frar g 2,
1§ ST &, AEHVT A AT AEF FEY
qETAT TAT & ) A9 W AT OFT WA
dfifirg 1 3 ¥ fad 2 7df 2 7 g9
ard @8 &1 T # W g 5 adf
i wE ¥, afew ey avy oft # T
ez & vy wE # fr fom & qor ez
®Y I AT AT AT | A qF TG
o184 AT WA, W@ Wiwe uegfd &
afgamy § §, S99 997 48 9491
fr qeuy & QeUe-So &® =T AGT |
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e 0 oafawa A gfz g @,
afrr 37 w1 eda 7 e o fr
22 afea ot 37 a1 el & A g
<17 791 § sAqE § oft 5 gfverT #1
e g€ & 1 77 ooz 7 77 7fa adr i
# 3 wfem £t fr 7= w0 90 afa-
o qfa % arq & gaET A woE gFm
gt Sl o7 | g A A 9g ¢ g whrea
#rw g & afww ag ot o wfmm
Tade K qfg g ey F TAAM TN
¥ Tt ZY ot & 37 W A7 I ALY
&, T T ez ey i Al 47
I F a7 {1 79 7 AT ¥ voav B
o qg o 3 wfaee a=ar &, oo ot
a9, I 7 qeAry few gwTcgrar & 7
T e F gat waw 7 ofr w9 gf,
agi At swat gg, F  ofr 74 g A
qE AF AK T §, WAT IAF
e § w8 waw I3mr off W
W W ISMAT YT, IV IAFT FAT
qfoqry faear & 7 gafad @ wie-
A W aa #r A § fr asi
99 9T ¥ 9 "M, I9 F FAAAT
& qrq M9 4 A FAAET Ser Hif2q
& 7 s o A 1 @ @, 39
feemr sfars fmr ot & vt 1 oA
7T & | T T F 7w & v g
T WY AT AT aqAn & nAr d A ady
ATALATE AT T & | AR T WG 9T
U FEAT A1 ATF AT AT § | OF 10T
F1 TEY AT FAC AT | AT AT GF AE
a1 | Fave g "t r ad ¥ g e
77 AT W, #9106 a8 wr qr fw
wrng Fy AwE F FEAT IT 7 TH )
T OF AT A Wz 7 W AgT
NFTATT 4 | 7 F AW ¥ I8 007
= &t w7 R adr feadr mrd 30
g wmafadi #1 fant o f9 §
Wt % ag wgw e amd fe adt feady
e & wve fFw e o7 fRAwr TR
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qrAY 3 | 54 A war g iy A TR
e wdy 4t e wga gr 7 a1 3G,
¥ wFE F gro WA wmé e A
At wz w2 1 T 9 3FH Fal fF
79 9T 3q 9O AT FAA A FT
wgTr o # YT w4 @ # 9 gl
STt wfEd | AT AN F1E A 7 47 3
aF @t o A AT 4 F AT AT ) T
R ECEE U SR C IR
am g% AR AN ¥T AT | TR T
FEWM IR F g2 T 7T ATT AG FEAT

ae fear f

|qAT AT 9T,
AT TAT ¥R !

gafan &t swa &Y arg aaard T
2 fr oo & gemraT & 9 Afg gf
a8 T 9HT WA F @ AT 0%
aret € ¥ /T AE 7w g 5 9w
iR el

st witerar wwit (fagre) o aat
TT EAF T FEOAAT G2

st sy feg 0 o33 W OE
TEAEAT AT 95 E AR FgAT & AW
a9 @ATAE ara ag 2 fw o a
3% 73 § S A o g A & R A
¥ T A | TF A Y A
are & ) gafau wrs g9 S F Ay
2 mrg &1 AT B wrEFEEAr | 0w
T TH A1@ F 9@ AT G0 5 qg
it Tt ura g @, asi wn §
afg gt &, 2z =i 9t § W few
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STREAT STA, AT TEE F FIC A
T & T A | T AT H A §G
Faw I3 4 &, ¥ T FFar ww 8,
wH 3w aar agl & | FfE ww ¥ aw
Treaafq & wfwamw § 0 ama F1
#1¢ frw a8l 2 % 30 wvarw A 341
FEW F5 47 & o wlaew § avwre
FAT FT4 AT G E ) W awmar g
T a9 uitas fawra & owmiE § e
it ofrfeafs @ @ax gt araggsar
&9 arq ¥ & s ety W W 3fz
g, 3a% wfusw & wigs g Y aer
qFE & AT T TH AG AT TH AT
WY AT FEHTT FI TATY FAT AT1EA )
afea miy a% ag war T & fv 5@
o 1 favaar wor fme & qre oA & )
TH O T (FEAT S FTC A A
& g ShEr @ W1 feanr war A A
AW & qry T g | w56 gfg W
wEar A9 F1 Sy A w1 #1 qg
qgam At 7 Af & T3 w1 A s
ag= AT TE & |

Pror. M. B. LAL (Uttar Pradesh):
Second Agricultural Engquiry
Commitliee says that the per capita

income of agricultural labour has gone
down,

sit s oy g 0% A1 W
frdas w7t & v ag az & & oeafa
ZITT T AT FE TAET 3 I TT FH
qerdt @ feqv e wfgr we st
g faurz 57 ey & 47 & aF
FgATE w1 AfEd | AR 9 a1 v
wRa g 2 fr frad ar oeafa
& wfwdmor F—gr qw A% e
F—T9 9@ F1 WA faar aar qr
i ot faer Tor fod st e 2y Heae
T FEEn=T et dx §, o
frarfem w7 97 fa=w off 99 femy
saer | wfFa aeafa F T o9 ave

I Y AU FIH F AL 9@ AT wiaw

aEl #Y dzw et @ 7T AW 27 w5
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@y T § fF S AT Jrae Av wieEr-
zoefta & 9 Fraw v s iz
a1 A8 7§ wwmAr £ fw e Az A
A et F A, WO
W W17 @EA § awa & faars
2 wegafa & q{z & ot @y wEend
i 2, 77 e fam ol TEw 42§79
FAAr FYAT | g7 BrE Ao ar
Tafa =1 gz a8 2, afex ga0 sqan
AN FAAETT E, AT A 2 |
=9 graey § ¥ fAaaq a7  f7 s
TEl F1 a7 wfam geerd gem W17
UM TA ATE AT FEAE A A
VAT | %A WG FAE AT A7 AG A
3, wodr difr fraifer @8 91 2 @1
Tl F qE § TH avg # am A
Fgart sy =rfex 4% ZW AE A9
wraa & 5 St A weafa 73 § 43
HTRTT AT AN & ave W g & A
LT AT TOF F wezafy 1@ fifa w1
afaamm ¥ =1 § 33 § ) 99 awafy
¥ Hqz A ¢ AT FgATE WAl @ At
941 fasa wger g1 o 2 0 g
IR 2 5 afasy & aeane f1 A1 |
g9 AYE FT AT A W1 AT HIT
weafd & 9T &t W gAEr s
I FOA T HEET AZT Y ATIAT |

T AW H A9 9 FeAEr E )
ag gt &t aa g fF diadr Faadiy
A & wfa #v faaw geve faar aar
3, afwa et aw gt guadfa aramr
F1 AT & St i St § Fer wmar 3
‘faq dvqedy’ Id@r a7 7 oirEeaT &
19 sAgre ffar Ty 4 | ag wE -
wifas a1 & & e At B 1 9%
AT GEAT ) TE AW H A Ay o
9 qF ART AGT &1 AFAT &, I A
wifa® sqaear guT 7l aadt, 79 aF
fF sfrsifart # aosy & fom, gas
3afa & fag, @ fawrg & fag orfes
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AT arafas 9w gfedi & -
qAT AET AV VAT | T qF ¢H AE T
F1 Ffusifaat # fau gy fFar amar,
AT AH FAET AIAAC qEATIA AL
g1 9T 2 ) gure foad o @ 7 w19
9T HEHA 1T TC W ST H TET A4
g | gafad w& 9z Fear 2 frowmw
S CATA A9 A IHR ITH A< A
Fea1 A T 6 ag 97 ¥ ofr anT
N AF AW I A UF AAT ATAEIT
dar 1 g | gAfaw & FAT § W
#HA T A7E &7 AifT wuArE A1 gt
foraw o w5 & 7 a7t v Y A% d
gir afew wrama # AT awe g1 )

wd W OqE gAAr g FEar @ f@
aror ¥ qfzfeqfs # fam gl &
o =rfed qr, oy awde & oAy
wAT W1fEd 41, 4 I A q Wl
o | 3E% 419 &r A1q uw 3y
e AyeA ag ot & 5 oeafa g
a1 v wEr wE ¥ I F A W
o gHvgHer % A%d ¢ | fae aat
Foo| TeEafa F wmw § 98 g g
AR grEeT § dAEE A W Ay
aFd & | THET AT 42 grav g fw
agT |7 A9 AW & qrHA TE g §
A 7 g7 I geEd § qAEA {1 A
7 o 7wa & | 7F 3R § i A
WAET GAT FAW AGN ISAAT WIT A
Y 77 a7z #¥ Arfa sAvedT foaes T=
TH UF SFAN AT WAHT T, UF
THMEAT YT AT F{AT FT

39 WEE1 & AT F WU A1 AGAT
HI U ATHA AT F

3 paa

Surr A. D, MANI (Madhya Pra-
desh): Mr. Deputy Chairman, in
intervening in this debate on the
Thanks to the
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[Shri A. D. Mani.] country will be
reassured by the firm declaration made by the
President that the Government would try to
maintain its defensive strength in the face of
continued hostility from across the frontier.
Some of us would have very much liked this
declaration to be more firmly worded, though
I must discla'm any intention to cast any as-
persion on the sincerity of the statement of the
Government. [ think the coun'ry at large is
satisfied that the Government has made up its
mind to see that aggression on our frontiers is
vacated. I lay stress on a little more firm
declaration which has been made outside the
House that the people of this country would
take back the territory which belongs to them
and which is now in illegal occupation by the
Government of our great neighbour. I feel it
necessary that we should state our intentions
more and more dearly, because over the years,
on account of the fact that we were lulled into
a feeling of security on account of China's
adherence to our policy of Panchsheel, there
has been a sort of waning of the resistance
psychology of the people. What is required at
the present moment is not only a defensive
psychology, but a resistance psychology also
and I have no doubt that the Government
would take appropriate action in defending
our frontiers and increasing our defensive
strength in all vulnerable and strategic areas.

Mr. Deputy Chairman, I would like to say
here that we have been appalled by the
disclosures made in the documents which
were published two days ago about the talks
that the Indian officials had with their
opposite members at Peking. We have been
driven to this pass that we have to publish a
600 pages book to show that 50,000 square
miles of Indian territory belong to Indians;
and we have also been driven to quoting tape
recordings to show that the other side is not
speaking the truth. I think these developments
call for a slight reorientation of our policy in
respect of China and the United Nations Orga-
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nisation. It is true that over the years India
more than any other country has been
responsible for building a climate of opinion
in the United Nations Organisation for the
admission of China and we were almost on the
way to success last year. But I thmK China too
should realise her obliga tions to the United
Nations Organisation. We realise that the
absence 0' China at the United Nations ha;
weakened the utility of that organisation and
that it is not representative of the world as a
whole. But this should not make us overlook
the fact that the United Nations Organisatioi'
stipulates certain obligations which are to be
carried out by its members. The Preamble to
the UN. Charter itself says that the
Organisation has been established to see that
conditions in which justice and respect for the
obligations arising from treaties ana other
sources of international 'aw are maintained. |
think Sir, that in terms of the Preamble of the
UN. and in terms of the objectives of the
Charter, China at the present moment on
account of the way she has disregarded her
obligations arising out of her treaties, may not
be fully qualified to seek entry into the United
Nations Organisation. I am not suggesting that
we should oppose the entry of China into the
U.N. That would mean identification with the
policy followed by the governments of the
United States of America and those countries
which are taking an active part in the cold war.
But I think, Sir, the time has come for us to
take up a new attitude in respect of China's
admission into the United Nations and we
would have very sound justification for doing
so because of China's refusal to recognise the
legality of the accession of Kashmir to India;
and in view of the attitude that China has
displayed in respect of treaties which she is
bound to honour solemnly, there is substantial
ground for us to remain neutral whenever the
question of China's entry into the United
Nations comes up for discussion. Sir, an
abstention vote in the United Nations is not
regarded as a negative vote and every
member-nation is given an  opportunity of
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expressing its views as to why it abstained on
a particular issue. We can very well say that
we regard Ch/na's entry into the United
Nations as necessary as that would strengthen
the organisation, that we would like to see her
one day a member of the U.N. which loyally
carries out the obligations of the U.N. Charter.
But we can also say at the U.N. level that we
are not now voting for China's entry into the
United Nations because she has not honoured
her treaty obligations with India. I know this
would lead to aggravation of our strained
relations with our great neighbour and I am at
one with the Government in its view that as
long as China is our neighbour, it is necessary
for us to maintain the most possible friendly
relations with her and her government. But,
Sir, a stand of that kind would also give other
nations of the world an opportunity of
realising India's point of view on this vexed
question. There are parts of the world in whicn
there is inadequate knowledge about these
details of the controversies over our frontiers
and the U.N. would give us an excellent forum
for putting forward the point of view which
has been made clear in so many documents
that have been published. This is the first
point I want to make on this question of
China.

Motion 0/ Thanks on [16 FEB.

In the memorandum, which contains a
precis of the talks that the Indian officials had
with their opposite numbers in Peking, there is
a reference to China's charge that we are
supporting the independence of Tibet. We are
all bound by our treaty obligations and we
recognised as soon as mour country became
independent that China's suzerainty over Tibet
remained. But we were also bound *o see that
the autonomy of Tibet was also maintained by
the Chinese Government. It is now quite clear
that there is a resistance movement in Tibet
and that there is growing dissatisfaction with
the conditions and the overall control which
the Chinese Government have tried to impose
on the people. We would not like to
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take a hostile attitude or to indulge in any
hostile action towards our great neighbour.
But I think nevertheless th, people of Tibet
are entitled to a moral gesture from us, that
we sympathise with them in their plight and
we would like th?m to egaii". the autonomy to
which they are entitled under the treaty
obligations which China had with Tibet. fbi,t
would mean a little reorientation of our policy
again and that would be giving a moral
support to the Tibetan resistance movement.

Sir, I would like to refer to the observations
made by the President in respect of the
Congo. I believe that this House will have an
opportunity of having a debate on foreign
policy at some stage in this session and this
question may come up for full and detailed
examination at that stage. But I would Ww*
to say now, Sir, that we are entitled to some
credit—not that we ask for it—but we ar,
entitled to some credit for the fact that we
more than any other country foresaw the
possibilities of the events in the Congo. At a
time when the late Mr. Patrice Lumumba was
not recognised as more than a factional leader,
we recognised him as the possible leader of a
united Congo when that view was
disapproved by many nations at that time. It is
unfortunate that Mr. Patrice Lumumba was
murdered and there would be universal
expression of sympathy to the family of the
late Mr. Lumumba as well as to the African
people in the great loss that they have sus-
tained in the loss of a person who had raised
the standard of nationalism in Africa. I would,
however, like to say, Sir, that in the evolution
of this matter at the United Nations level we
took one decision which perhaps affected our
relations with the local factions in the Congo,
and that is the negative vote which was cast
on behalf of the Indian Delegation on the
question of seating the government of
Kasavubu in the UN. That has greatly
strained, if I may say so” our relations with
Mr. Kasavubu who regards India as being
hostile to him,
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[Shri A. D. Mani.] and I think it is
necessary that an expression should be made
in this House that India or for that matter the
Government has no desire whatever to  take
part in the internal wrangles in the Congo, that
we would like the people of the Congo to be
united if possible or to have their own form of
government. [ believe it has been the declared
policy of the Government that as far as the future
of the Congo is concerned, we would like to see
the Congolese Parliament summoned. I would
like to go  a little further than that and that
is, we should now leave it to the Congolese
Parliament to decide ,0ot only the nature of]
the Government but also the nature of the
constitution under which they are going to live.
There has been quite disturbing evidence
from the nature of elections held I before
the Congo became independent as well as later
that in the Congo the fissiparous tendencies,
which we saw in  the linguistic  agitations
in India, have assumed a very aggravated form
and there is no doubt that parts of the Congo
would like to have some sort of lose
federation. But whatever they decide, I
think  the policy of the Government might be
made a little more clear, that we allow them to
choose their own constitution and have their
own Government. I am not sure, Sir, whether it
is possible for us to look upon the Congo as
a more or less long-term assignment of the
United Nations because at some stage the United
Nations has to clear out of the Congo. I
think the United Nations has taken upon itself]
a very heavy responsibility in undertaking to
control the situation in the Congo because neither
the Charter nor the  structure of  the
Security Council provides for effective action in
matters of a controversial character, of the kind
that have arisen in the Congo. I think we should
now take the stand that if the Congolese Par-
liament asks the United Nations to
withdraw, the United Nations accepts the wishes
of the Congolese Parliament and clears out
of the Congo. Sir, Members might have seen
that
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today the Soviet Union has tabled a
proposition asking for the liquidation of the
Congo operations. It is not possible for us

President's Address

to expect that the United Nations or its
members will continue to support very
expensive operations in the Congo or

continue to supervise the evolution of orderly
government there. Precipitate withdrawal of
the United Nations Forces or the United
Nations at this stage from the Congo may
perhaps lead to a serious crisis, but I would like
to say that my proposition is  that the
moment the Congolese Parliament is
summoned, we should have their opinion on
the subject whether the United Nations
should continue in the Congo or not.  Sir, the
Prime Minister made a statement yesterday.
'We do not have the detailed verbatim record
of the statement. I do not know whether
it has not been made readily available. In

that statement he said that we were prepared
to send even combatant troops to the
Congo. Everyone would share with the

Prime Minister his sense of horror about the
incidents that have happened in the Congo and
about the tragedy that has overtaken Mr.
Lumumba as well as about the murders and
gangt sterism that have been taking place
there. We entirely agree with  the Prime
Minister in his denunciation of those violent
methods which have disfigured life and events
in the Congo but before Government takes any

decision—and these decisions may be
taken any  moment—about -sending
combatant troops to the Congo, we trust
Government will give an opportunity  to

Parliament to consider the matter in all its
detail. I am saying this because our personnel
is limited and our own frontiers have to be
safeguarded and we may keep our own
troops to guard our frontiers a little more
effectively than has been done in the past
rather  than spare them for the Congo
operations.

I would like to go on, if I may, to another
aspect of the Congo situation. In the coming
few weeks or months, there might again be a
question of casting our vote on this or
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that s.de, of seating this or that Government.
Murder and assassination promote chain
reactions and we do not know how long the
Government of Mr. Kasavubu would remain
in the saddle but if a choice has to be made, 1
would suggest that at the United Nations level
or at any other level where the decision has
got to be given, Government might remain
neutral because we do not want our intentions
to be misunderstood at all in the Congo that
we have personal interest in the kind of
Government that might emerge in that area.

[16 FEB.

Sir, I would like to go to another aspect of
the President's Address and that is his
reference to Goa. The President has said,

"Goa continues to be under the colonial
domination of Portugal. My Government
stand committed to the peaceful liberation
of this part of India where a decadent
colonialism still survives."

I believe three years back. Goa occupied the
front seat in the matter of those subjects which
required the consideration of Government but
in the last two years Goa has been again
pushed back a little, more towards the back
benches. It is not suggested that we have lost
interest in Goa but we have had so many
problems to tackle that we have not been able
to give sustained attention to the subject. 1
believe there is an amendment tabled
expressing some measure of dissatisfaction
about the handling of the Goa problem. I
would like to say here that the people of Goa
must fight their battle themselves and that it is
not possible for a Government, in conformity
with our obligations to the United Nations, to
take any other action excepting giving its
moral support to the people of Goa, but I
believe there is some confusion in Goa about
the possible status that Goa might get in the
Indian Union after that area is merged. I have
no evidence to support what I have said but in
the numerous talks that I have had with
people from Goa, they
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would like to know where they would stand in
the new set-up of the Indian Union, and as
there are signs that the regime of Dr. Salazar
is now receiving many challenges from
various quarters, it may be necessary for us to
have a blue-print for Goa because that would
give a clear indication to the people of Goa as
to what status they will occupy in the Indian
Union. I am not suggesting that any unit of the
Indian Union should occupy a privileged
status; all units must be equal but there are
matters like language, religion, customs and
so on, where perhaps certain assurances from
the Government might stimulate the resistance
movement in Goa. I would also like from the
Government a statement about the material
that they put out on the radio to the people of
Goa during the last two years because, with
censorship remaining in Goa, it is absolutely
necessary that we have got to reach the people
through the radio as far as possible.

President's Address

I would like to conclude by referring to the
labour relatons to which the President has
made a reference in his Address.  He has
said,

"Labour relations, apart from the recent
regrettable  strike by  Government
employees, have improved."

I am not sure whether that would. be regarded
as a completely correct statement because the
manner in which Government handled the em-
ployees' strike has left many painful memories
at least in the ranks of labour. Let us be qui'e
clear that there is no point in talking about
labour relations until Government is prepared
to set up an example itself. On this question of
the Code of Discipline I would like to say that
it has not worked as satisfactorily as one nr'ght
have expected and the Planning Commission
itself has stated: "The new concept with such
far-reaching aims in a different field will re-
quire a considerable period of earnest
endeavour before it gets fairly established in
practice.... The deplorable
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[Shri A. D. Mani.] consequences of inter-
union rivalry both for industries and for
workers are well-known. The failure to im-
plement awards and agreements has been a
common complaint on both sides; and if these
were to continue, the codes would be bereft of
all meaning and purpose." I would like * to say
that the Third Plan, as suggested very often
here and elsewhere will succeed or fail On the
capacity of Government to control prices and a
trust that the Government will evolve an
integrated labour policy which will take into
account not only the needs of labour but also
the needs of orderly expansion of industry
without inflationary pressures.

SHRI N. SRI RAMA REDDY (Mysore) :
Mr. Deputy Chairman, Sir, I rise to support
the motion moved by my good friend, Dr.
Nihar Ranjan Ray, with regard to our
expressing our heart-felt, deep and grateful
thanks to the President for the Address which
he has been pleased to deliver to both the
House of Parliament assembled together on
the 14th February, 1961. Sir, this Address
delivered by the Head of the State is highly
illuminative, interesting, instructive and
inspiring and above all it is full of nobility,
dignity and restraint. It deals with the national
and international problems of the country,
with our achievements in the past year, with
our situation at the present moment and also
with our aspirations for the coming year.
Naturally, Sir, in this Address international
affairs have taken precedence over national
affairs though national problems ar, not less
important.

Among the international problems, our big
neighbour China's attitude has drawn his
foremost attention. I am sure everyone of us
Indians is most disturbed by the attitude that
our big neighbour China has adopted towards
us. It is very unfortunate that China has
forgotten the great past, the sweet relations
that have been existing between our country
and China from time
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immemorial.  The culture of India as well as
that of China has been flowing both ways in
this millennium, if I may say so. In th, recent
past our country, of all the countries of the
world, had given the greatest moral
support— whether it be in th, United Nations
or outside—to maintain the status and
dignity of China. All this has been forgotten
and forgotten in the wake of an agreement
based on Panchsheel which is once again based
on the culture of India as well as that of China
and on the loving kindness and goodwill
between these two countries.  In spite of all
that China has stabbed us in the back for no
fault of ours. It is well known what attitude
India has been taking in all international
affairs; we have valued peaceful co-existence;
we have valued non-interference, non-hurting
but in spite of all that China has stabbed us in
the back. Sir, itis a very sad story. The
great Himalayan mountains which offered
protection to us through the millennia are now
required to be protected against invasion by a
foreigner.  This is a very sad story but still
that is what is happening. 1 do not know for
what fault of ours China has taken up this
attitude towards us.  Could it be because we
gave asylum to the Dalai Lama of Tibet that
China has taken up this attitude? If this is the
ground on which China has taken up an
aggressive attitude against us, a hostile attitude
towards us, then I say this is the unkindest
cut of all. China has been very generous and
she comes to an agreement with Burma on
border matters; she settles her problems with
Nepal situated as it is today and she is even
prepared to come to an agreement with
Pakistan. She is prepared to come to an
agreement with everybody else and she wants
to isolate India. This is a very sad thing in
our international affairs. The recent document
given to us shows that no less than an area of
50.000 sq. miles has been claimed by China.
Of course our officials in the team have
said that these borders are defined by nature,
confirmed by history, sanctioned by
traditions and usage and voluminous evidence
has been produced before
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China but all that seems to be of no
consequence so far as China is concerned. Sir,
we would like to tell China once again that this
world is too dangerous for anything but truth,
that this world is too small for anything but
brotherhood. Let them not persist in their
aggressive attitude towards us. Rightly our
President a3 Head of the State has put upon
himself the greatest restraint when he says that
the problems of aggression on and incursions
into the sovereign territory of the Union have
yet to be resolved. What a great restraint he
has put upon himself. He does not say any
harsh word about Ch'na. Ke says that he hopes
that thig problem will be resolved and resolved
amicably. That is the hope of the Head of our
State. That is the restraint he has put upon
himself as against the aggressive attitude
shown by China. Now, we are not satisfied
with merely hoping for the best to happen. Let
ug not be scared merely because the Head of
the State does not show sufficient
aggressiveness towards China. Only the other
day our Prime Minister said that there is such a
thing as a great nation refusing to submit, there
is such a thing as the determination of the
people and more than all these there is such a
thing as solid military action. India is not
going to yield to any threat from any quarter.
Any contingency in the northern border will be
faced with advantage to ourselves. Sir, this is
speaking from strength. We are not scared; we
are not nervous. We are quite sure that there is
the determination of this big nation to stand up
against the aggressive att'tude of China and
given goodwill and pat'ence we shall, I am
sure, emerge victorious.

Now, with regard to Africa our attitude is
well known. It is one of the most significant
events in the history of the world that Africa
has emerged and is emerging a, an
independent continent. Very many countries
of Africa have become free from colonial
domination and it is a thing for which, ever
since our independence, we have been
struggling. Our aspirations are
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being fulfilled slowly but steadily but
unfortunately there are large areas in which
colonialism is still prevailing and the Congo is
an instance which is causing concern all over
the world today. In regard to the Congo also
our stand has emerged victorious. It is only
today Mr. Kennedy in his Press conference
has admitted that he strongly agrees with the
view of Pandit Jawaharlal Nehru that it would
be a disaster if the United Nations went out of
the Congo. This is a fitting tribute to the stand
India has been consistently taking not only in
the cause of freedom of all the peoples of the
world but a'so in the cause of weaker peoples.
Sir, if a person like Mr. Kennedy who has
been elected President of America "refers to
the soaring idealism of Mr. Nehru as the
guiding star of his policy, what further tribute
is necessary for our foreign policy? Our
foreign policy has stood the test of time at the
bar of public opinion and it has earned
applause, admiration and approbation. Sir, this
nation which had secured independence only
12 years ago has already shown maturity and
it is one of the foremost countries
championing the cause of freedom for all
peoples.

Sir, there is one other problem which has
also been referred to in the Address and that
is the apartheid policy followed by South
Africa. I am sure that all these problems will
be satisfactorily solved and ultimately the
entire world will follow the idealism, the
soaring idealism of Pandit Jawaharlal Nehru.

Some reference has been made to
Goa saying—m
"Goa continues to be under the colonial
domination of Portugal. My Government
stand committed to the peaceful liberation
of this part of India where a decadent
colonialism still survives."

Goa is a small speck of our country. It is not
very difficult 7o drive away the Portuguese
from there by the might of the nation. But still
that is not our attitude. That is not our aspi-
ration. That is not our way of doing
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[Shri N. Sri Rama Reddy.] things. Our way
of doing things has been completely different.
We hope our peaceful persuasion will ul-
timately prevail. Public opinion in the world
will ultimately shape itself in such a way that
the Portuguese will be elbowed out without
our having to fire a single shot. Even on this
ground, the restraint that has been shown is
commendable indeed. Therefore, in every
respect the foreign policy that has been
followed by India has been one of unique
importance in the world. That is evidently
brought out in the President's Address thus:

'India's relations with her neighbours and
other countries have continued to be
peaceful. My Government, firmly adhering
to the policy of peaceful co-existence and
good neighbourliness, seek to promote
these relations without becoming entangled
in military alliances with one country or
another."

This is how our foreign policy is being
conducted and I am sure this is the safest and
the best in the world. Now, Sir, we are also
believing in the outlawing of war as an
instrument for settling disputes between
countries. This principle culminates in the
noblest of aspirations and thus we are
showing to the world that disarmament should
be followed and with disarmament peace
could be restored in the entire world.  That is
our aspiration.

Now, Sir, coming to national pro-b'ems,
the~c are very many challenges which we are
facing today. There is the challenge of mass
poverty. There is the challenge of mass
illiteracy, ignorance, ill health and a rising
population. The challenge of unemployment is
there. We are faced with so many internal
problems. But we are successfully tackling
these problems through our Five Year Plans.
Once again, our illustrious leader, Shri
Jawaharlal Nehru, is the father of the Five
Year Plan movement in India. If we have not
done very well, as much as we ought to have,
we are sure to solve all these problems
satisfactorily

[ RAJYA SABHA ]
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in course of time, given some time. Some
gentleman was referring to the national
income and the falling per capita income.
Instead of a falling per capita income, it is a
rising per capita income. If [ may refer to the
per capita income, from Rs. 246 in 1950-51 it
had been steadily rising up to Rs. 283 in
1956-57. Unfortunately, due to the low
agricultural yield in 1957-58 ...

SHRI ROHIT M. DAVE (Gujarat): What
about the figures before?

SHRI N. SRI RAMA REDDY: It was much
lower before. In 1957-58, it had fallen down a
little to Rs. 275. Now, I am told, if I am to
believe the Press reports, that it is somewhere
about Rs. 301, which speaks for itself. I
should think that it is only as a result of our
Five Year Plans that such an enormous
achievement has been made. We can really be
proud of our achievements.

Now, Sir, internally our food problem has
been worrying us very much. The latest
figures that are available go to show that we
have peached the big production of 76 million
tons. This is really a tribute to the
administration and the Congress
admkiistration in India. I am sure that before
the end of the Third Five Year Plan our target
of production of 105 million tons of
foodgrains will be achieved, and we have
every hope, looking at our past record, that
we are within easy reach of our goal.

With regard ro industrial production, have
made outstanding progress. It is witlrn the
knowledge of every body and the President
has also referred to th's increase as follows:

"Industrial output has risen, in some
cases, spectacularly. For the first ten
months of 1960, the production index was
167 as against 149 for the corresponding
period of the previous year."

This speaks volumes in praise of our Five
Year Plans. It is not enough. We are not
satisfied. We are prepared to go much faster
ahead in the
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Third Five Year Plan and I am sure that we] problems with which the Government
will sufficiently silence all the critics of the] is faced, and in the Ilatter half of
Government. his Address he has dealt with prob
lems of national importance.  Sir,

What is ultimately wanted is this. The| in view of the short time at my dis
President wants it, and of course in the last but|  posal, I to deal with the
one paragraph he refers to national integration.|  international problems which have
I was not able to follow the speech of my| been stated in the Address, while
friend on the other side, which was *del vered| my colleagues in m, group will deal

in Hindi, but I am sure he has referred to this
national integration in a way. That has not
been forgotten at all. We are certainly very
conscious of the need for national integration.
That certainly shall be achieved as quickly as
possible. If only the obstructionist activities of]
some of our Opposition Members are stopped
it shall be achieved much more quickly and
more easily than it could otherwise be.

DRr. A. SUBBA RAO (Kerala): It is due to
your own factions in the Congress.

SHRI N. SRI RAMA REDDY: The
President'3 Address says: —

"The unity and the social well-being of
our entire peop.e, the rapid progress to a
democratic and socialist society, wherein
changes must be timely and progress grow
from more to more, must be attained
peacefully and by consent."

This is not a totalitarian regime. We believe in
democracy, in the willing consent of the
people. With the willing consent of the
people, national integration shall be achieved
and all our problems and aH our maladies
shall be solved. We shall march ahead
shoulder to shoulder to our set goal of
prosperity. Now, Sir, forty crores of people
are on the march and nobody shall stop it, not
even the Members of our Opposition.

Thank you very much.

SHRI JASWANT SINGH (Rajas-than): Mr.
Deputy Chairman, as usual the President in
his Address has dealt with problems of
national and international importance. He has
dealt at length with international

with the national problems.

Sir in paragraph 12 the Address states that
India's relations with her ne ghbours and other
countries have continued to be peaceful. If by
peaceful relations the President means that
there has been no shooting war with any of
our neighbours or other countries, I totally
agree; but if by peaceful relations he means
that our relations have been friendly with our
neighbours and with other countries, I am
sorry to say that the facts show the contrary.
Now, Sir, who are our neighbours? This ques-
tion has been dealt with in the various
discussions on foreign relations, but in a
nutshell China of course is the main problem
before us to which I will come later, but first
of all I will refer in a few words to Pakistan.

Sir, I do not know what is wrong with our

policy, but every time we try to do a good turn
to our neighbours and to our friends the result is

Iways the contrary, a'ways the reverse. We are
Iways misunderstood. I do not know why it is
so, especially when our Prime Minister is so
lear in his language, when the documents and
statements which the External Affairs Ministry

[ssue are so clear and precise. I do not know
why we are misunderstood ever}'-where. There

imust be something wrong either with the foreign
lcountries or with us, but it is certain that there is
something wrong with somebody. Pakistan
extracts benefits out of us every time and then
turns round and becomes antagonistic to us. As

ffairs debate, we have even given them the
sinews of war to hit us back. They make full use
of the sinews of war. We provide our I friends
with those things and they

Ftated by the Prime Minister in the last foreign
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[Shri Jaswant Singh.] hit us with those
things, and even then they are not satisfied.
They miss no opportunity to embarrass us.
Now, Sir, Pakistan has no common border
with China, but it feels that it can embarrass
India for all that India has done for it
including the supplying of sinews of war to
hit us with. They must embarrass us, and as
some people say, the Government of India is
in jitters. The Prime Minister has said that he
is not in jitters. He is only irritated. But all the
same if this is friendly relationship with a
neighbouring country, I am sorry to say that
the facis do not show that.

Then comes Nepal. Nepal has always been
consulting us in regard to her problems. Now
certain developments- have taken place in
Nepal and mwe are giving expression to our
distress. They are taking certain steps. They
are completely ignoring us. They are not only
ignoring us but if we go into the incessant
anti-Indian propaganda that is being spread in
Nepal, certainly we cannot say that our
relations with Nepal in spite of what we are
doing are friendly.

Then, Sir, comes the case of Sikkim.
Sikkim is within our sphere of influence.
There was a report the other day in the
Hindustan Times from its correspondent at
Kalimpong dated the 9th of January in which
it was stated that the Maharajkumar of Sikkim
attacked an Indian military officer in charge
of Chunthang Camp at Lachang Dak
Bungalow, and the political observers
attribute this incident to the dissatisfaction of
the Maharajkumar with the defence
arrangements in Sikkim. We have now with
us the Maharaja of Bhutan. I do not know
how far he will be satisfied with the defence
arrangements.

Then there is the question of Goa. Much
has been said on this question, but this
occasional mention of Goa by the
Government does relieve the national
resentment by our expression cf contempt
for Dr. Salazar's
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decadent colonialism. In this connec
tion, Sir, because of our actions and
our false sense of security we have
created two more Goas in our coun
try. There is one actual Goa, and
now we have created two more Goas;
one is Ladakh in the possession of
China, and the other is some part of

Jammu and Kashmir State held by
Pakistan. By our policy if We can
ever hope to get back our territory,
we will tx . s paradise

Two more -Goas have now came within our
territory, and Dr. Salazar's colonialism may
be a decadent colonialism, but certainly under
no circumstances th, colonialism of China and
of Pakistan will be a decadent colonialism.
Therefore, there will have to be a complete
reorientation of our foreign policy if we want
to safeguard the integrity of our territory.

I would now like to deal with China. I have
to speak at some length because this is the
main burning point. Here I need not refer to
the various pinpricks which we ar» subjected
to by China. In reply to questions today many
things were said by the Deputy Minister and
also by the Prime Minister, but we seem to be
so helpless. We cannot help, and certainly
when we cannot safeguard the integrity of our
own territory, when people coming from some
thousands of miles can occupy 12,000 square
miles of territory on the one hand and on the
other hand when thousands of square miles of
territory are occupied by Pakistan, we give
expression to pious hopes, and what else can
we do except to express our helplessness and
to depend on the good sense of the other party
to be kind enough to give us back the property
which they have seized? The reports of the
two official teams of India and China have
been circulated to us. It must be said that this
report of the Indian team is of the utmost
importance, and the authors deserve the
expression of gratitude of the whole nation for
the signal service they have rendered to the
country in dealing with the bogus claims of
China. It is a pity that in a clear-
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cut, precise and well established case JiKe
ours vis-a-vis China's the Prime Minister has
never been well posted Jbi the past when he
had been talking of bleak and remote
mountain tops where not even a blade of grass
grew and which had been forcibly occupied
by China. If that is so in a clear and precise
case like this, I do not know what will be our
position when

a controversial question arises 4 P.M
with which we may have to

deal. Now what does this Report
say? This Report has brought to light many
important things which were not known to us.
I do not know whether they were known to
the External Affairs Ministry but in any case,
the House and the hon. Members of
Parliament were not taken into confidence is
they were known to the Ministry but in this
Report which is now a public document, light
is thrown on many new problems, particularly
the three problems which we are faced with
vis~a-vis China. First of all, there is the case
of Kashmir. The State of Jammu and Kashmir
willingly acceded to India. There is no
question about it. Our friends, the Pakistanis,
have forcibly occupied a part of it. Well, they
are more powerful than we but we cannot help
it. Therefore we can only express pious hopes.
But so far as other countries are concerned,
they have never questioned the accession of
the State of Jammu and Kashmir to India.
Now when our team took up this question for
discussion with the Chinese, they refused to
discuss it because they did not accept that
Kashmir belonged to us. It is an anomaly.
They have gone a step further also. This
morning I wanted to ask a question but time
being short, I could not do so. I wanted to
know from the Prime Minister, if the Chinese
felt that Kashmir did not belong to us and
they refused to discuss this matter with us,
what locus standi Pakistan had on Kashmir
about which the Chinese were prepared to
discuss with Pakistan. Here again, the ques-
tion of our foreign policy comos in. We have
failed, as far as I am concerned.  Pakistanis
are a practical
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people, they are not idealists. They know
which is the practical thing which is going to
help them. The whole world knows that
Kashmir has acceded to India. But China is
not prepared to accept that position and it is
not prepared to discuss Kashmir with us
because it feels that India is not concerned
with it. Birds of the same feather flock
together. Pakistan has forcibly taken
possession of our territory in Kashmir. On the
other side; the Chinese have taken possession
of our territory. They are birds of the same
feather. As such, China is prepared to discuss
the question of Kashmir with Pakistan. If any
of my friends on the Congress side says that
our foreign policy has been very successful
and laudable, certainly it is very successful as
far as only theory is concerned. It is very suc-
cessful like a successful operation where the
patient dies. It is successful but we always
lose our ground. That is the misfortune.

The second question that has been brought
out in this Report is in regard to our
relationship with Bhutan and Sikkim. I have
gone through this.Report during the short
time that I had yesterday. Right up to 1959,
th, Chinese had accepted our position vis-a-
vis. Bhutan and Sikkim. Now suddenly they
have turned turtle and they do not accept that
position and they have gone back. It is
because they know that anybody can take up
any attitude so far as India is concerned and
that India will be helpless.

SHRI M. H. SAMUEL (Andhra Pradesh):
What are we to do?

SHRI JASWANT SINGH: I agree with you.
What ar, you to do except to put your hands
into your pockets and weep? That is all you
can do.

The third thing which has been

brought to light is a very important
thing. It has revealed the true posi-
tion. Probably, the Prime Minister
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[Shri Jaswant Singh.] has not been well posted
with what opened. The Government, in my
opinion, has been put in a very embarrassing
situation. This third thing is with regard to the
relationship of Tibet and China. I will draw the
attention of the House to the concluding
chapter of the 'Report by the Ind’an Officials
on the Boundary Question'. Certainly I will not
take the time of the House in reading it out
because that will take a 1°ng time. But
unfortunately in this Report paragraphs have
not been marked and therefore I cannot refer to
paragraphs, I will refer to pages. It is the whole
of page 14 and the first paragraph on page 15.
And what does it reveal? We believe in the
capacity of our officials and I have already
stated that the nation will ever be grateful to
them for the unique service that they have
rendered to the country in finding out facts
which are incontrovertible. These passages
here show beyond doubt that Tibet right along
had been independent of China. If we can be-
lieve these passages and if this is the position, I
do not know under what circumstances we
accepted the suzer-eignty of China over Tibet.
I can only say that peace-loving people as we
are, we always believe in pleasing our
adversaries or other countries I often use the
word 'appeasement'. Last time during the
foreign affairs debate, the Prime Minister was
annoyed and he said, 'If by appeasement is
meant friendly and cordial relationship, most
certainly I am for it, but if it Is a cowardly
policy out of fear, I protest. That will be
wrong.' Again I beg to submit that I am afraid
it is appeasement in the sense in which I
understand it and from that point of view, in its
anxiety to please China, was not the
Government of India rash and did it not show
scant regard for the independence of a small
country in recognising China's title of
suzereignty over Tibet? By this action, we
have deliberately invited an aggressive China
right up to our doors. This was a crime against
Tibet and against our own interests for which
the Government will ever be blamed by
history.
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Can such a thing happen in any country,
whether a totalitarian or a democratic State? If
such a thing were to happen there, what
would have been the fate of the people at the
helm of affairs, well, I need not say. But here,
with Mr. Nehru at the helm of affairs,
anything can be done and still he will be right
and they will always be supporting h:ni.

President's Address

Sir, in this Report we have completely
demolshed the claim of China. China has no
case whatsoever. We feel very happy
naturally that we have demolished the claim
of China altogether and proved that their
occu-pat'on of our territory is nothing but
sheer aggression, brutal aggression, against a
friendly neighbour. But how does it help
India? Of course, it does help China. What
a”e we to do? Now here in regard to this
matter, the President in his Address- has
stated in paragraph 4:—

"They cannot accept the results of
unilateral action or decisions taken by
China."

It is a matter of interest to know what this
statement means. My friend is not here, he has
gone out. As he asked, what are we to do? We
have nothing to do except to put our hands
into our pockets and cry. That is all that we
can do.

AN HON. MEMBER: You can smile.

SHRI JASWANT SINGH: Then the
President goes on to say in paragraph
5 that—

"In spite of present unwillingness, or
even intransigence, my Government hope
that, sooner rather than later, China will
persuade herself to come to a satisfactory
agreement with our country in regard to our
common frontiers."

The President has also talked of our
progressive preparedness for defence. No
doubt these ai'e pious hopes and very good
hopes, but the question is what We propose to
do. In my opinion, Sir, our policy has to be
com-
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pietely reorientated. Otherwise, the best thing
for us would be that we forget all about it, I
mean our territory which is under the
occupation of China and under the occupation
of Pakistan; we can as well write it off. If you
please you may continue to issue statements
saying that any further encroachments will not
be tolerated, but our friend knows very well
what meaning these announcements by us
make to him. If they actually conveyed the
meaning they were intended to convey,
certainly the Chinese would not have occupied
our territory to this extent. Now it is crystal
clear that diplomatically we have failed; we
have not been able to expose the deceit and
greed of China. Now what has happened
actually? The smaller countries of South-East
Asia, who ordinarily would have come to us
for help in their need, now, knowing our
incapacity even to protect our territory or to
safeguard our territorial integrity, have
directly approached China and made up with
her. They have adopted the prudent course,
have made their own terms with China. Not
only that, Sir; they also endorse China's
sincerity and China's love for peace.
Therefore, Sir, whatever we may say in regard
to the intentions of China, the world at large
naturally will have to take into consideration
the favourable views expressed by even the
smaller countries of China as against us, who
are directly concerned with them. Now, Sir,
our Defence Minister is very fond of making
speeches wherever he goes, but he rarely
expresses views in regard to China; for some
reason or other. If it is Pakistan or western
democracies, naturally, he will miss no
opportunity to hit them as hard as he can. He
is the Defence Minister and he is in a position
to hit hard. He has at his command all the
might and force of India. But where China
comes or the Soviet Bloc comes, h. thinks
twice before making any statement. All that he
has said in regard to China is: "Because of her
action China has been isolated." Even a
Congress Member, who was speaking a little
while ago, said that we had been isolated in
this part of the world.
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Why is it so? It is this. All the smaller
countries in this region, which former y had
looked to us for guidance in many matters,
have since made their terms directly with
China because they know our incapacity to
help them. Also, those smaller countries have
said to the world at large that China is sincere
in her desire for peace and ;s a peace-loving
nation. So who has been isolated? Not China,
but we. Also those smaller countries say that
the Chinese are very reasonable people. By
implication they want to show to the world
that we are an unreasonable people. So in
relation to China, diplomatically also we have
eomplete-a led, and therefore our oresent
policy has not borne any fruit. Our policy is
very very sound in theory; it is very
successful theoretically and it will again and
again be approved by the whole House, and as
1 said a little while ago, it is a sound and good
policy like a good and successful operation on
a patient; only the patient dies, which the
surgeon cannot help. Likewise we also cannot
help if we are unsuccessful in our present
foreign policy.

President's Address

I have dealt with our neighbours, and
within the few minutes at my disposal I would
now like to say a few words in regard to the
Congo. As to the Congo nobody can doubt the
sincerity of purpose of our great Prime
Minister in the affairs of the Congo. He is a
world figure and we are all proud of the
position that he occupies and through him this
great country of ours occupes. That is
certainly true. And as far as his ideology is
concerned and as far as the theory embodied
in it is concerned, his policy is first-class;
nobody can find any fault with it. Only where
it has to be translated into practice, there the
difficulty arises, and always confusion sets in.
Now, in regard to the Congo and in regard to
the position of the United Nations there, one
thing is quite clear, whether one accepts it or
not, but I as a soldier am accustomed to speak
plainly, and I must say that the United Natkms
can be successful only if the two powers,
America and Russia, agree
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[Shri Jaswant Singh.] on a iy particular
issue, and where they do not agree on any
particular issuu, there the! United Nations
cannot function successfully. I can quote
hundreds of examples where the U.N. can
be successful if these two powers agreed,
and where these two great powers do not
agree there is complete fiasco; there it
becomes a helpless world body as we are
helpless in relation to our neighbours. In
regard to the Suez crisis the United
Nations was successful, and it was
because both America and Russia were
united in their aim and purpose. But what
happened to Hungary, and to Russia for
her part in exploiting the crisis there?
And there the United Nations was a
complete failure, and the events in
Hungary uprooted the set-up there and
brought in misery in various ways to that
country. The prestige or the potency of
the United Nations counts only where on
a particular issue both America and
Russia are at one, and where they are not
so the U.N. cannot make advance even by
an inch. And the case of the Congo was
more or less akin to that of Hungary. It is
agreed that in any trouble spot
international intervention is always better
than individual intervention, but there
again only if these two great powers are
agreed, the mission of the U.N. can be
successful. Now, as to the Congo, the line
taken by Russia is at variance with the
line taken by America and the Western
Bloc, and since the latter's relations with
Belgium, which is involved in the Congo,
are friendly, the latter somehow support
Belgium. Thus the role of the United
Nations in the troubled Congo is not
successful and the crisis there is still
brewing. It could have been successful
even in the first instance if these two
great powers saw eye to eye with each
other, which they had not done. Secondly,
Sir, the task of the U.N. would have been
relatively simple if they were to man an
international frontier so as to interpose a
shock-absorber between hostile armies, or
to prevent the introduction of foreign
troops or military supplies. If its as-
signment was like that, it could have
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successful as it was the case in Gaza
and the Lebanon. But here <he is was
altogether  different; it was an
unprecedented basis. Originally when
Belgian troops were in the Congo even
after the Congo became independent, but
when the U.N. force went there, they
succeeded in sending the Belgian troops
out. The Belgian troops then had to step
into the Congo to protect their nationals
against the mutineers in the Congo, but
when the U.N. force came the Belgian
troops went. The difficult task entrusted
to the United Nations in the Congo was
something different, and that was to
provide the apparatus of internal security.
And how would it be possible when there
were so many Governments in the
Congo? Through a coup d' etat the troops
had taken charge of the affairs of the
Congo, and so many other unfavourable
factors also came in; there was not one
single central authority there. In such a
state of affairs under no circumstances
can the U.N. succeed in its mission.
Everybody is sad that Mr. Lumumba, the
first elected Prime Minister of the Congo,
had been so badly ill-treated there and
eventually murdered also. But, Sir, in any
country where there is a revolution or a
disturbed period, such things will happen,
and if we over-emphasise this incident of
Mr. Lumumba, we will give cause to the
world to suspect that we are partisan.
Now, what happened in regard to
Hungary? 1 ask. Was not the Prime
Minister there, Mr. Imre Nagy* killed?
Originally he had to take asylum in the
Yogoslav Embassy in Budapest. Both the
Hungarian and Russian authorities had
given guarantee for his protection in
order to enable him to come out of his
asylum. Believing the word from the
United Nations he came out and what
happened? He was shot at and Kkilled.
That was also a murder, murder of a man
who had taken asylum. Why did we not
consider that incident as serious as MTr.
Lumumba's death? What is the difference
between the two?

SHRI AKBAR ALI KHAN (Andhra
Pradesh);- We did condemn it.
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SHRI JASWANT SINGH: Yes, you did
condemn. See the proceedings of the House
yourself and compare the condemnation for
Mr. Imre Nagy with the condemnation in
regard to Mr. Lumumba. You compare these
two dispassionately for yourself. You will see
where there is more emphasis. When it was
Russia to be condemned, we did not do it so
forcefully because we did not want to annoy
it. Now in the case of * small country like the
*Congo which is going through stresses and
strains—of course, the sympathy of the whole
world goes to it—we are blaming the poor
Belgium. I ask, what can poor Belgium do
alone? There are other big powers behind the
whole affair. In the absence of such a support
could Belgium stand against tthe whole
world? But we do not name the countries
which are backing Belgium for taking up this
attitude.

SHRI MULKA  GOVINDA
(Mysore):  All N.A-.T.O. powers.

SHrR1 JASWANT SINGH: If the United
Nations' prestige and potency as an instrument
for the settlement of international problems
and protection of the weak against the
aggressive is to be applied, it should be
applied to both big and small powers. Then
there would be som, logic behind your policy.
But here a big power like Russia can go scot-
free and there is no criticism against its actions
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whereas against small countries like Belgium
and the Congo we go the whole hog to
condemn it. Certainly, Sir, a policy which
creates disparities or over-emphasises two
issues of a similar nature will not out much
ice. Therefore, I submit that while in theory, as
I said, our policy is admirable, in the tran-
slation of it in practice we have never been
successful so far and I can prophesy with
confidence that we will never succeed unless
our whole policy is reorientated.

SHRI K. SANTHANAM (Madras): Mr.
Deputy Chairman, I rise to support the motion
of Dr. Ray. The Address by the President was
brief and businesslike, in my view a little too
brief and a little too businesslike. Sir,
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most of the speakers have concentrated on the
foreign policy and particularly the last
speaker indulged in bitter and, I feel, ratheV
cheap criticism. He asked more than once . . .

SHRI JASWANT SINGH: Thank you very
much for the compliment.

SHRI K. SANTHANAM: It is not a
compliment, it is a mere description of a fact.
Sir, he asked more than once: "What should
we do?', but his own answer was a sort of—I
do not know whether he gave at all an
answer.

SHRI JASWANT SINGH: My answer was
'reorientation of the policy completely'.

SHrRi K. SANTHANAM: He wanted
reorientation of policy. Sir, what does this big
phraseology mean? There is no doubt that the
position regarding China is unsatisfactory.
That much is acknowledged in all parts of the
House and it is acknowledged in the Report
itself. But, Sir, it is the tradition of the
Government of India to be extremely
restrained in its dealings with foreign issues.
But, in spite of this tradition, the President has
had to say that the Chinese intransigence
continues. Again he has said:

"It is the constant endeavour of my
Government to maintain our defensive
strength in the face of this continuing
hostility from across our frontier."

And, finally the paragraph ends with the
categorical statement that—

"They cannot accept the results of
unilateral action or decisions taken by
China."

Now, beyond that there is only one thing
which could be done. If the nation is strong
enough and feels that its policy is right, it is to
declare war against China and say that we
shall continue the war until we have recov-
ered the territory . . .

SHRIJASWANT SINGH:  Or part with
it.

SHRI K. SANTHANAM: If the hon.
Member had gone so far there, I would
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[Shri K. Santhanam.] have admired his
courage, though I may not admire his
prudence but he dare not come to ttiat
conclusion. And when he is contradicting
himself in that way, I think it is rather
uncharitable and wholly unwarranted that he
should speak about the stultifying position of
the Government.

The position is unsatisfactory be. cause the
facts are unsatisfactory. We do not want war
with China and it is a matter of fact that we
cannot even be sure of successfully making
war with China. So long as this position lasts,
we have to be modest and at the same time
build up our strength to the maximum extent.
That is the policy which the Government of
India is pursuing and I think to indulge in
cheap criticism is only to lesson the national
morale which it should be our endeavour to
build up.

Sir, most of the speakers have dealt with the
other aspects of our foreign policy which have
been detailed. I do not want to go into them
because in my view discussions of foreign
policy are largely futile at the present juncture
of world affairs and in the face of our own
lack of strength to deal with them in any
effective manner. Of course, now and then we
have to express our views and bring such little
moral pressure to bear upon the world events
as we may be able to do. But it is the internal
affairs of the country that we must concentrate
upon. It is our thoughts and actions on these
things that can bear some fruit.

Sir, the President has expressed, what was
called, cautious optimism of the economic
situation. In fact, some of the figures he has
given make it clear that there is no room for
complacency in this matter. He has pointed
out that the national income during the Second
Five Year Plan has increased only by about
12| per cent., i.e., 2\ per cent, per year, which
is nearly the increase in our population. Sir, it
is not a very pleasant position. But in this
connection I wish to draw
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the attention of the House to the plight of our
neighbour, China. We were told that they had
made miraculous advances on their
agricultural front and that productivity had
reached fanstic heights. Now this year it is a
matter of great regret that the food position in
China should be much worse than it has ever
been in our country. I do not think it is a
matter of which we need be proud but at the
same time [ think it is time we should discount
the statistical manipulations of totalitarian
countries and have faith in our own methods
of democratic advance.

Sir, our position is not very satisfactory but
our- statistics do not delude us to the same
extent. We are honest enough to confess the
actual facts of the situation and on the basis of
truth we are hoping to build up a better and
sounder economy. There is no doubt that,
thanks to better monsoons and greater efforts
to intensify production, our food situation has
improved but unless we are alert all the time,
there may be deterioration at any moment and
it is a matter of satisfaction that the President
has not claimed too much. He has not sug-
gested that we can go to sleep. In fact, i wish
he had made it very clear and specific that the
people should be very cautious and very alert
and that they should go on striving to improve
the position and that they could not relax at all
in the present jucture of affairs.

This Address has hardly anything which
may be called controversial. If I understood
the speech of the Leader of the Opposition
correctly, he wai objecting to the omissions
rather than to the commissions. I thought he
was explaining that certain things which are
essential for our country had not been given
th, proper weight that should have been there.
Am I correct?

PROF. M. B. LAL: Colourless. That is what
we say.

SHRI K. SANTHANAM: Therefore, this
Address is mostly non-controver-
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sial and I expect that it will be passed
unanimously though our friends on this side
may have some reservations.
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There are one or two matters in which I
think I am myself a little dissatisfied with this
Address. On page 7, the President has said:

"Two Ordinances, namely, 'The XJ.P.
Sugarcane Cess (Validation) Ordinance',
and '"The Banking Companies
(Amendment) Ordinance', have been
promulgated since the last Session of
Parliament."

The Constitution has given the power of
issuing Ordinance to the President to be used
only in emergencies. Article 123 says:

"If at any time, except when both Houses
of Parliament are in session, the President
is satisfied that circumstances exist which
render it necessary for him to take
immediate action, he may promulgate such
Ordinances as the circumstances appear to
him to require."

So far as the Sugarcane Ordinance is
concerned, there may be some justification
because I think it was the result of some
judicial decision and we cannot have an
interregnum in the collection of the Sugarcane
Cess but I take strong exception to the issuing
of the Banking Companies (Amendment)
Ordinance.  The  Banking  Companies
(Amendment) Bill was rushed through this
House in the September Session. In fact on
the last day of that session we were asked to
endorse it. I then raised my voice of protest
and said, 'You have drafted it in a bad manner,
you have done it very hurriedly and you are
gong to have trouble.', but it was said that
unless it wa” passed immediately, some great
harm would happen to the banking structure
in this country. Then we had another Session.
If that Acl had been unsatisfactory, the
Government had ample opportunities to have
it amended in the next Session but they did
not do so. We adjourned on the
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24th December, and we have reassembled on
the 14th February. In this interregnum there
was nothing urgent to justify the issue of the
Ordinance. When the President uses the
power of issuing Ordinance, he takes away
the power of Parliament because once an
Ordinance has been issued, then we become
more or less committed. It becomes difficult
to do anything unless we want to throw the
Government out which we do not want.
Therefore I think this a bad practice that the
Government has got into to justify rather to
make up for their failures and inefficiencies
through the use of the power to issue
Ordinances. I would certainly suggest to the
Government that it should not do this.

Again in paragraph 21 I was rather
surprised to read this: —

"The outline of the Third. Five Year
Plan has been completed by the Planning
Commission with the cooperation of the
State Governments and has been approved
in principle by the National Development
Council. As soon as the Draft Report is
ready, it will be placed again before the
National Development Council, and later
before Parliament."

So far as I am aware, the National
Development Council has no place in the
Constitution. It has not been set up by the
Parliament. I have nothing against the
National Development Council itself. It is a
convenient improvisation to get things done,
but to refer to it in this manner in the Presi-
dential Address is to give it a statutory status
before the Parliament has agreed to give it
that status. I think the President is the
guardian of the Constitution and he must see
that nothing extra-constitutional is ratified by
Parliament in a round about manner.

SHRI AKBAR ALI KHAN: It is
subject to finalisation by Parliament...
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SHRI K. SANTHANAM: It is said
that it has been agreed to and it will
be placed again. We have no con
cern at :.' rational Develop
ment Council. It is the Cabinet that
is directly responsible. The chain of
responsibility is from the people to
the Parliament and from Parliament
to the Cabinet and we can have no
body which comes in the way of this
chain of responsibility. I am speaking
from political principles. I am not
against the de facto National Deve
lopment Council or its consideration
of the Plan. It may be a convenient
improvisation but we cannot be bound
by the agreement or disagreement of
the National Development Council.
So far as we are concerned, it is the
Cabinet that will be responsible and
the habit of certain Ministers saying
that the Planning Commission has
not agreed to their proposals or that
the Council has not agreed to them
and therefore they are unable to do
anything or that their funds have
been cut etc.,, all these things, are
against our system of Parliamentary
Government and I would like to raise
a voice against this practice.

Only one more point I would mention.
This is a solemn occasion. Once a year
the President addresses the two Houses. I
am wondering—I speak with a great deal
of diffidence— whether this solemn
occasion is not being converted into a
mere ceremonial occasion. I cannot help
feeling that the Presidential Address
should raise the tone and the spirit of the
nation.

SHRI GANGA SHARAN SINHA: For
that the Government Is responsible, I
think.

SHRI K. SANTHANAM: That is a
matter of secrecy between the President
and the Prime Minister. No one can
prevent the President from saying that the
Address must be of such and such sort
nor can the President say that the Prime
Minister should have
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no voice. It is a joint product of the two
and both of them are great writers and
great speakers. It is a matter of
disappointment to me that between the
two, they could not present to us an
Address which will make our hearts beat
a little faster. No doubt it is brief and
business like but it also reads as a
statement prepared hurried ly, without
much thought about the effects, the
emotional and other effects which the
Address is likely to have on the Members
of Parliament and the vast audience
outside. I suggest that the emotional and
the artistic effects of the Presidential
Address should be given some attention
and I hope that this point of mine will be
remembered when the Prime Minister
and the President have to prepare the next
Address. Thank you.
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SHRI M. GOVINDA REDDY

(Mysore): Mr. Deputy Chairman, I ani happy
to associate myself with the Motion of Thanks
that is under discussion on the floor of the
House today. Sir, the Mover of the motion
made a remark that the President's Address
contains in equal portions his remarks on
external affairs and on domestic affairs. I
believe, Sir, that the President has rightly
given due place for the events which have hap-
pened in the international field because I
believe that the trend of events in the external
affairs today is going to profoundly affect not
only the well-being of our nation but the well-
being of the whole world. It is, therefore, Sir,
that the President has given very keen and
great consideration for the events that have
occurred in the field of external affairs. I will
take up the Congo first. I know that hon.
Members who have spoken before me have
made reference to the Congo situation and one
might wonder whether any more remarks on
this are necessary or proper at all. I do admit,
Sir, that what ha, happened in the Congo is
very important not only from the point of view
of the Congolese but from our point of view as
well. I also believe that if the trend that is seen
in the events of the Congo is allowed to
continue, nobody can predict as to what course
events will take in future not only in that
disturbed area of Africa but in other parts
of the
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world. Sir, the greatest shocking event of the
slaying of Mr. Lumumba has far-reaching
consequences and I have no doubt that the
blame for this most sad and atrocious thing
must be laid not only at the door of the re-
actionary forces in the Congo but at the door of
the Security Council as well. I know, Sir, I am
making a very serious remark. With due
respect to the Security Council, I find that its
decisions lack statesmanship. Why did the
Security Council decide to send the United
Nations forces to the Congo? It is not simply to
become helpless observers of what was going
on in the Congo. The House wil remember,
Sir, that the Security Council was requested by
the lawful Congolese Government to send the
United Nations forces to its aid. So, it was just
to help the constitutional func tioning of this
Government that the United Nations took that
responsibility, but what did they do? They saw
"to it that they were helpless observers of
unconstitutional methods being adopted there
and the constitution being jeopardised at every
stage by the reactionary forces. If the Security
Council wanted the United Nations to fulfil the
object for which the United Nations forces
were sent there, they ought to have een to it
that tht Secretary-General was  duly
empowered in order to fulfil that object. The
Secretary-General was clamouring for more
and more power as more and more evenij came
to be revealed there. Outside influences were
disturbing events in the Congo, and of these
outside forces, the Belgians were the most
important factor. The Belgians had to quit that
country and they professed to do so; they said
they had done so but they did not and they
were very active there in almost every sphere
and the United Nations authorities, whoever
there was, should have been empowered by the
Security Council to be able to forcibly and
physically prevent external forces from
interfering in the Congolese affairs. The
second mistake was that
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the Security Council did not authorise the
Secretary-General to see that the constitution
of the Congo functioned and that nobody
interfered with the rightful duties of the
constitutional authorities. There was Col.
Mobutu coming up through illegal means, un-
constitutional means, to power and the United
Nations forces—the representatives there—
thought that it was none of their duty to deal
with this man. If the purpose for which the
United Nations forces were sent was to have
been fulfilled, it was very necessary for the
officers to have disarmed the Congolese forces
to whomsoever they belonged, whether they
belonged to Col. Mobtu or to Mr. Lumumba
or to anybody. So long as these forces were
not within their proper sphere and were
interfering with the constitutional functioning
of the Government of the Congo, it was the
duty of the Security Council to have
empowered the Secretary-General to deal with
these forces and to disarm them. By not
empowering the Secretary-General, the
Security Council as I said, has failed in its
statesmanship. Of course, some allegations are
made against the Secretary-General. I do not
know, and I am not In a position to say
whether the Secretary-General did act with
perfect bona fides or not. For myself, I believe,
as I know him from a distance and having
watched his activities, that he was behaving
with perfect bona fides but that he had no
powers to deal with the reactionary forces in
the Congo in the manner which was
necessitated by the development of events
there.

Now. there is one risk which the Security
Council has taken and that is, the institution of
the United Nations has now come to suffer in
its prestige and the hopes that the entire people
of the world had on the United Nations are
now going to be belied. That is the greatest
risk. If the world is to have peace and if
people are to live at peace with each other,
the. United Nations was the one organisation
in which everybody had confl-
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[Shri M. Govinda Reddy.] dence and
everybody rested their hopes on the
United Nations but in going to the
Congo, the United Nations has met its
defeat there and it has allowed savage
forces to defeat the purpose and the
strength and the prestige of the world
organisation and this is the greatest
danger, Sir, that has occurred to the
world. It is not even now too late to go
back upon this though certain irrevocable
steps have been taken and certain
unremediable situations have developed.
It is for the Security Council to seriously
think whether they would allow the
United Nations to operate and whether
they would preserve, let alone enhance,
the prestige of this organisation. It is very
saddening that big powers are not
thinking in terms of the prestige of
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the United Nations. I wonder, Sir, how
people who at every moment think of free
nations and talk of free nations have gone
there to aid the Belgians who are trying
to deprive the Congolese of their newly
won freedom. It is a very sad state of
affairs; when big powers take sides like
this there is no hope in the world for
smaller powers which are still under
domination, which have still to liberate
themselves.

MR. DEPUTY CHAIRMAN: You can
continue tomorrow.

The House stands
A.M. tomorrow.

The House then adjourned at
five of the clock till eleven of
the clock on Friday, the 17th
February, 19(51.

adjourned till 11



